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DEIHI LEGISLATIVE ASSEMBLY

BULLETIN PART - II :
(General information relating to Legislative & other matters)

Thursday, June'29,‘1995/Ashadh.8;;1917£(Saka),

No.196

APPOINTMENT OF COMMITTEE ON
PRIVATE ‘MEM2ERS ' RESOLUTION

Hoen'ble Speaker, Delhi Vidhan Sabha is pleased to
appoint a Committee of the House to go into the. various
aspects of the following Private Members'.Resolution and
amendments‘suggestedfthereto,umoyed in the House by
Shrl Nand Kishore Garg on 25 March, 1994 ;

i

"This House recommends that land for schools
and colleges be given at concessgional rates
7. DeDolis® " i TR AT i -

- The Committee shall consists of the following members:

1. Shri Rajesh Sharma _ - ‘Chairman
2. Shri Ram Bhaj ‘ ) Member
3. Shri Nand Kishore Garg Member
4. Shri Mohinder Singh Saathi Member
S. Shri Suraj Prasad Paliwal . Member™
3 : Secretary, Delhi Vidhan Sabha, will'

be the ex-officio Secretary to the Committee. -

P.N. GUPTA
SECRETARY
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